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CNG 
A.P. JITHENDER REDDY;SHYAMA SINGH

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:

(a) the norms adopted to allot CNG agencies in various States; 

(b) whether the Indraprastha Gas Company Limited has expressed their inability to supply CNG for a large number of vehicles in the
capital; 

(c) if so, whether the Government have formulated any new scheme to make availability of CNG in the capital in view of Supreme
Court`s orders to run almost all commercial vehicles on CNG; and 

(d) if so, the details in this regard?

Answer

Minister for Petroleum and Natural Gas (SHRI RAM NAIK) 

(a) to (d) : A statement is lain on the Table of the House. 
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